11.06.2018 J-1 FOR PRONOUNCEMENT OF JUDGMENT APPLT. JURISDICTION)

COURT NO. 32
HON'BLE MS. JUSTICE ANU MALHOTRA

AT 11.00 A.M.

1. BAIL APPLN.2060/2017 AMANPREET SINGH K.K.MANAN, ANKUSH NARANG
VS THE STATE (NCT OF DELHI ) SHIVANI KANT,6 KARTIK
RAGHUVINDER VARMA

2. BAIL APPLN.2070/2017 INDERPREET SINGH K.K.MANAN, ANKUSH NARANG
VS THE STATE (NCT OF DELHI ) SHIVANI KANT,KARTIK
RAGHUVINDER VARMA

COURT NO.9
HON'BLE MR. JUSTICE C.HARI SHANKAR

1. W.P.(C) 14315/2005 D.T.C MANISHA TYAGI,NARENDRA GAUTAM
CM NO.10731/2005 VS KISHAN LAL (MASON) RESPONDENT IN PERSON

2. W.P.(C)18116/2004 CENTRAL BANK OF INDIA RACHNA GUPTA,S.S.MALIK
VS M.K.GUPTA PARANJAY CHOPRA,KUNAL SHARMA

3. W.P.(C)12759/2005 M.K.GUPTA PARANJAY CHOPRA,KUNAL SHARMA
VS CENTRAL BANK OF INDIA RACHNA GUPTA,S.S.MALIK

4. W.P.(C) 5835/2002 MAHENDRA SINGH VS. PRADEEP GUPTA, PARINAV GUPTA
DELHI POWER SUPPLY CO. LTD. MANSI GUPTA, SANDEEP PRABHAKAR

S.K. SINGH, AVNISH AHLAWAT

HIGH COURT OF DELHI
08" JUNE, 2018 REGISTRAR (LISTING)



